
HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 16.07.2026

MEDIATION CASES

Sl 1 High Court
No 1 Mediation

File No.

Original
Case No.

Parties Name Petitioner’s
Advocate

Respondent’s Advocate Name Of The
Mediator

Time Mode Room

1

2.0/13/2026
CrI. Petn.
No. 54 of

2024

SMTI. DEIRDRI SHYLLA
–VS-

STATE OF MEGHALAYA
& ORS

MR. K.CH. GAUTAM MRS I. LYNGWA
MR. M. LYNGDOH

i2
PM

PHYSICAL ANNEXE
BUILDING

2

2.0/15/2026
CrI. PetrI.
No. 76 of

2025

SMTI. DEIRDRI SHYLLA
–VS-

STATE OF MEGHALAYA
& ORS

MR. K.CH. GAUTAM MRS I. LYNGWA S

PM
PHYSICAL ANNEXE

BUILDING


